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.Jl.b8/ract of tke P1'oceedillD8 of til(! OOlmcii of tlle Gourl/o/' General of llldia, 
a88embled for tke purp08e of 'I1luki1lD Laro. otld Re!J#lation. "ndc,' tM 
prornsion. oj'thc .4.ct of Parliament 24 ~ 25 ric., cap. 67. 

'l'he Council met at Government House, Simla, on 'l'hursday, the 1st 
:May, 188·i. 

PRESENT: 

His Ex.cellency the Viceroy and Governor General of India, K.O., 0.H.8.I., 
G.ll.l.E., preBidillD. 

His Honour the Lieutenant-Governor of tho Punjab, K.C.8.1., C.l.B. 
His Excellenoy the Commander-in-Chicf, G .C.D., C.I.E. 
The Hon'ble J. Gibbs, C.S.I., C.l.E. 
Lieutcnant-Gencml the Hon'blc '1'. F. Wilson, c.n., O.I.B. 
The Hon'ble C. P. Ilbert, C.I.E. 
The Hon'ble Sir S. C. Bayley, K.C.8.1., C.I.B. 
'l'he Hon'ble T. C. Hope, C.8.1., C.I.E. 
The Hon'ble Sir A. Colvin, K.O.ll.O., O.I.B. 
The Hon'hle W. W. Hllnt"r, LL.D., C.I.Il:. 

The Hon'ble D. G. Darkley. 

BENGAL L. ' IO~ XIX OF 1810 REPEAL BTLT.J. 

The Hon'ble Mn. ILBEltT move:! that the Bill to l'cpcallkngnl IWgulntion 
XIX of 1810 within tho territories ' ~  by tho Lieutenant.Governor 
of the North-Wostorn Provinces be takon into consillero.tion. lie said thnt tbo 
objeot of the Bill was mel'ely to repeal nn old Regulation which in the opinion 
of the Loenl Government of tIle North.Western Provinces "'88 no longer 
required for those Provinces. The Dill bad not heen referred to Q Select Com-
mittee, but it had roocived the approval of tile Local Government. 

The Motion was put and agreed to. 
The Hon'ble MR. ILnBRT also moved that the Bill be paaed. 

The Motion was put and agreed to. 

LEGAL PRAOTITIONERB' BILL. 
The Hon'ble MR. hunT also presented the Report of the Select Commit-

tee on the Bill to amend the LCg1.1 n~ ' Act, lS7D, and tho Indian 
Stamp Act, 1879. 



126 BURMA OOURTS. 

[ Mr. IZbert. ] 

BURMA COURTS' BILL. 

[1ST MAT, 1884.] 

The Hon'ble MR. ILBERT also presented the Report of the Select Commit-
. tee on the Bill to amend tho Burma Oourts' Act, 1875. 

The Oouncil adjourned to Wednesday, the 14th May, 1884. 

D. FITZP ATRIOK, 
Secretary to the Goverwment of India, 

LegiBlatilD6 Department. 

Oovt. ('. n. I·r' .... . ~ . 81 L. 1>.-2·;;·84.-aoa. 




